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g 1171] TE Reel, T, W1 9, 2026/HTR[T 18, 1947
No. 1171] NEW DELHI, MONDAY, MARCH 9, 2026/PHALGUNA 18, 1947
qEF TREgH i ST A

T2 feeet, 9 W, 2026

FT.3M. 1223(37).— TP THT Afafaaa, 1956 (1956 1 48) (o zoe TTa 36 Ata=ay
FgT STTUAIT) F T 3T T ITLTT (1) FRT T&T ATRAT T TINT T g0, Feald G4, I8 §qC g &
TETT o AraseeE e & o, i, S dter Gawor f= sqa=T | &3 @ 2, e 51 (REEr-
EATT-J g -IINTET-FET) TEF o (AT (ATEHL0T/THHT el Hgd &l /=T o 1), T@L@rE, Tae+T
AT FATAT % 1T e T 81 [oIard 97 & e forer § f7HT.38+200 & f7e1.85+118 & T i,
TAET UHT IH FT ATAAGIT T T SqAT SET AU FAl 2l

I I H &= TET a1 we ot SATE, ATTIFRTE To9= § =6 ATIg=aT & e it fafr &
T &A1 & e, I aAtert=ae v gmer 3T T ST (1) F TEq 37 29T 6 (70 UHT G % STANT 9T
ATy FT THAT 2

TH® UHT AT AT IR F21d Rl Folde?, TIH T ATl HaT e, airer Ser
Lo &7 forfea =9 § weqa 0 SO T4 S8 ST JqTy ST G4 9eAH IR sraixymdr o
TAATE T ATEL T, AT dg AT &9 T g1 73T Fheft fafer srammdt g, qour v a+dt srafem #r
AT F TETT TAT VT AT 6T ST FLA F TAT, TIE HS BT, ST9T TeTH TSR AT THE, AT 5T
ATTIAT T TAHRTL AT AT FT ThaAT B

1682 GI/2026 (1)
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I ATAT® AT e 3T T ITETT (2) F SAvav T TeAw TTTERTE gTT 36T 17 s, ofF raer sifay

I

T ATEEEAT & SR AT il ST ATAT I T T TISIATT TAT S Toa2or qeq| qrferawmr
% JULE HATAT | FATAT G7T (10:30 o7 | 18:10 5T TF) F I IUAH 3 AT Togh ATh G
ST TALTe0T o ST |t &, AT Srastivien sTashrell q&T TSTaierd STashret |

ALIAT

O TS % GLaR o NH51 (RiaSt- aeamor-g-ame-aime<r-$2T) & f.dt, 38+200 &
85+118 ¥ fiT AEF U AW qTAT LTSN & AT AT fAT €LFATSH o AT ATERIGUEhT ST qTAT

i =t "@ferm R
TS T ATH: O ot 7 A1 PR
EAEER AT G&AT S T W || i T IRl | S T & CLEICE R
He T (GISIRESID) (FRT)

L1 2 L3 | 4 | 5 | 6 |
[T T AT e |
T T ATH: TIRE

1 105 AT ;”_'rﬁ _ 0.0262 (ZF1 ) 0.0262
2 109 Forsfi e 0.0064 (ZFT7) 0.0064
3 110 AT ;”_'rﬁ _ 0.0279 (FFr) 0.0279
4 111 Forsfi e 0.008 (ZF17 ) 0.008
5 114 st = || 0.0106 EF=R )| 0.0106|
6 115 [t [ || 0.0002 EF=w )| 0.0002)
7 116 AT F”_"rﬁ _ 0.0271 (=) 0.0271
8 119 [t [fF= || 0.0058 EF=r )| 0.0058]
9 122 st = || 0.0029 EF=r )| 0.0029)
10 123 Forsfi e 0.0155 (Z%7) 0.0155
11 128 st [ || 0.0249 EFor )| 0.0249)
12 130 Forsfi e 0.003 (FF=I) 0.003
13 131 Forsfi e 0.0011 (Z%7) 0.0011
14 143 Forsfi e 0.0284 (Z7) 0.0284
[15 4 Fsft [ofire || 0.0126 G )| 0.0126]
16 147 Forsfr :”_"rﬁ _ 0.0085 (ZF1 ) 0.0085
17 |149/1 st [ || 0.0483 EFoR)| 0.0483]
18 149/2 Forsfi e 0.024 (FFor ) 0.024
19 154 IBELl LU IETES 0.0573 (F%F77 ) 0.0573
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i
20 155 IGELl N 0.047 (3937 ) 0.047
GG
21 192 SEEDE oo 0.0131 FF=rT ) 0.0131
GG
22 245/2 IGEl N 0.0583 (%37 ) 0.0583
23 250 Frsft TR 0.0383 (37 0.0383
24 259 Forsft e 0.0239 (ZF5T) 0.0239
25 260 |[Fsft o= || 0.0495 @Fmm)| 0.0495|
26 263 Frsft T 0.0061 (F7) 0.0061
27 |269 st = || 0.0226 EF= )| 0.0226|
GG
28 270 forsft e 0.0083 (377 0.0083
GG
29 271 forsft e 0.0481 (ZF7) 0.0481
GG
30 326 Forsft e 0.0046 (377 0.0046
GG
31 412 GECARA} N 0.0078 (%77 ) 0.0078
32 413 [t [ || 0.0327 GF=rw )| 0.0327]
33 497 [t [f=r || 0.0537 EFor)| 0.0537]
34 499 Forsft T 0.0388 (377 0.0388
35 529 |[Fsft [miF= | 0.0611 GF=m)| 0.0611|
36 530 [t [ || 0.0624 EF=rw )| 0.0624]
37 |38 [t i || 0.0868 EF=r )| 0.0868|
38 539 IGEl LD T R 0.077 (3537 ) 0.077
39 540 |[Fsft [mfF= | 0.0263 GF=w)| 0.0263|
40 541 it TR 0.004 (FF5r7 ) 0.004
41 818 AT :ﬁ_“rﬁ _ 0.0007 (3% 0.0007
T T ATH: GWaT
42 117 Forsft e 0.0222 (FFor7 ) 0.0222
43 119 Forsft T 0.0083 (377 0.0083
s 120 |[Fsft [mfF= | 0.0198 GF=w)| 0.0198
45 121 IGEll LU ET Y 0.0069 (%77 ) 0.0069
46 122 IGEl TIfieaT 0.0181 (3%7%) 0.0181
47 123 IBELl LU IETES 0.077 (337 ) 0.077
48 125 Forsft T 0.0261 (3757 0.0261
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49 126 Forsfi e 0.0356 (3% ) 0.0356
50 127 Forsfi e 0.0226 (Z5T7) 0.0226
51 128 Forsft e 0.0234 (375 0.0234
52 129 |[Fsft o= | 0.002 GF=m)| 0.002
53 131 Forsfi e 0.0199 (ZFx7) 0.0199
54 132 Forsfi e 0.0209 (ZF5T7) 0.0209
55 141 IBELl LU IETES 0.0357 (F%Fa7 ) 0.0357
56 212 AT F”_’rﬁ _ 0.0001 (Z%7) 0.0001
57 446 Forsfi e 0.0478 (35T 0.0478
58 4490 |[Fsft == | 0.0961 EF=m)| 0.0961|
59 450 Forsft e 0.084 (ZFor7 ) 0.084
60 |51 |[Fsft [miF= | 0.0044 GF=m)| 0.0044|
61 1452 |[Fsft [ || 0.0207 GForw)| 0.0207|
62 453 |[Fsft [ | 0.0147 GFom)| 0.0147|
63 457 Forsfi e 0.0027 (Z%7) 0.0027
64 463 |[Fsft [miF= | 0.024 GFom)| 0.024|
fTier T AT SR |
65 308 TR :”_"rﬁ _ 0.1307 GFoI ) 0.1307
66 |309 [t [ || 0.006 EF=w )| 0.006|
67 |31 [t [ || 0.0047 EFor )| 0.0047]
68 327 AT Wﬁ _ 0.5418 (Z7) 0.5418
69 |330 [t [f= || 0.0606 EF=R )| 0.0606|
\Tie T ATH: TR

70 1631 |Fsft [mfF= | 0.095 EF=m)| 0.095|
71 1632 IGEll T 0.28 (37 ) 0.28
72 1633 Forsft e 0.0958 (FF ) 0.0958
73 1688 AT Wﬁ _ 0.1537 (Z%7) 0.1537
74 1689 Forsft e 0.279 (FFo ) 0.279
75 1690 Forsfi e 0.1802 (Z%7) 0.1802
T HT T TS

76 236 Forsfi e 0.004 (ZF5r7 ) 0.004
77 237 IGEll LU IET Y 0.0003 (%77 ) 0.0003
78 243 IBELl LU IETES 0.624 (Z%7T ) 0.624
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79 283 TR ;”_"rﬁ _ 0.002 (FFr ) 0.002

80 320 |[Fsft o= | 0.0013 @F=m)| 0.0013

AT =T ATH: gETE

81 452/ P2 Forsfi e 0.1426 (FF5T7) 0.1426
Total 43445

[®T. |. 06/2019/GJ/ZONE-V/3A]
g FHET, ATaF

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 9th March, 2026

S.0. 1223(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act,1956 (48 of 1956) ( hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
building(widening/ two lane with paved shoulder/four laning etc.), maintenance, management and operation of NH51
(LIMBDI-WADHWAN-SURENDRANAGAR-DHRANGADHRA-KUDA) Roadin the stretch of land from
Km.38+200 to Km.85+118 in the district of SURENDRANAGAR in the state of GUJARAT, hereby declares its
intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, DEPUTY COLLECTOR, FIRST
FLOOR TALUKA SEVA SADAN, DHRANGADHRA DISTRICT SURENDRANAGAR in writing and shall set out
the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard, either in person
or by a legal practitioner, and may, after hearing all such objections and after making such further enquiry, if any, as the
Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority during office hours (10:30 hrs to
18:10 hrs) except on Public Holidays and Gazetted Holidays.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling on NH-51 (LIMBDI-
WADHWAN-SURENDRANAGAR-DHRANGADHRA-KUDA) Road in the stretch of land from Km.38+200
to Km.85+118 in the district of SURENDRANAGAR in the state of GUJARAT

[State: GUIARAT |IDistrict: SURENDRANAGAR |
SI. No. (|Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

L 1| 2 L3 I 4 | 5 | 6 |

|Taluk: Dhrangadhra |
|Village: Navalgadh |

Non
1 105 Government Agriculture 0.0262 (Hectare ) 0.0262

2 109 ||Private |Agriculture || 0.0064 (Hectare )| 0.0064]
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3 110 Government I:;‘icul e 0.0279 (Hectare ) 0.0279
l4 111 ||Private llAgriculture || 0.008 (Hectare )| 0.008]
5 [[114 ||Private lAgriculture || 0.0106 (Hectare )| 0.0106]
l6 115 ||Private [Agriculture || 0.0002 (Hectare )| 0.0002]
7 116 Government I/\x];icul e 0.0271 (Hectare ) 0.0271
|8 ||1 19 ||Private ||Agriculture || 0.0058 (Hectare )” 0.0058|
lo 122 ||Private [[Agriculture || 0.0029 (Hectare )| 0.0029]
10 11123 ||Private lAgriculture || 0.0155 (Hectare )| 0.0155]
11 |l128 ||Private |lAgriculture || 0.0249 (Hectare )| 0.0249)|
12 [[130 ||Private lAgriculture || 0.003 (Hectare )| 0.003]
|13 ||131 ||Private ||Agriculture || 0.0011 (Hectare )” 0.001 1|
14 [[143 ||Private lAgriculture || 0.0284 (Hectare )| 0.0284]
15 [[146 ||Private |Agriculture || 0.0126 (Hectare )| 0.0126]
16 147 Private I:;licul e 0.0085 (Hectare ) 0.0085
17 [[149/1 ||Private lAgriculture || 0.0483 (Hectare )| 0.0483]
18 [[149/2 ||Private lAgriculture || 0.024 (Hectare )| 0.024]
|19 ||154 ||Private ||Agriculture || 0.0573 (Hectare )” 0.0573|
20 155 Private I,;];licul e 0.047 (Hectare ) 0.047
21 192 Government i;ﬁcul e 0.0131 (Hectare ) 0.0131
2 245/2 Private igzcul e 0.0583 (Hectare ) 0.0583
23 [l250 ||Private |Agriculture || 0.0383 (Hectare )| 0.0383]
124 1259 ||Private |Agriculture || 0.0239 (Hectare )| 0.0239)
|25 ”260 ||Private ||Agriculture || 0.0495 (Hectare )“ 0.0495|
26 |l263 ||Private |Agriculture || 0.0061 (Hectare )| 0.0061]
127 1269 ||Private |Agriculture || 0.0226 (Hectare )| 0.0226]
28 270 Private Izgiliculture 0.0083 (Hectare ) 0.0083
29 271 Private i;ﬁcul wre 0.0481 (Hectare ) 0.0481
30 326 Private Eg‘icul e 0.0046 (Hectare ) 0.0046
31 412 Government i;ﬁcul wre 0.0078 (Hectare ) 0.0078
|32 ||41 3 ||Private ||Agriculture || 0.0327 (Hectare )” 0.0327|
33 [l497 ||Private |Agriculture || 0.0537 (Hectare )| 0.0537|
34 [l499 ||Private lAgriculture || 0.0388 (Hectare )| 0.0388|
35 1529 ||Private |Agriculture || 0.0611 (Hectare )| 0.0611]
36 [I530 ||Private [[Agriculture || 0.0624 (Hectare )| 0.0624]
37 |l538 ||Private lAgriculture || 0.0868 (Hectare )| 0.0868|
|38 ||539 ||Private ||Agriculture || 0.077 (Hectare )” 0.077|
139 540 ||Private llAgriculture || 0.0263 (Hectare )| 0.0263]
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HILT T TSIA . AHTYTL

l40 [l541 ||Private l[Agriculture || 0.004 (Hectare )| 0.004]
41 818 Government I/\x];icul e 0.0007 (Hectare ) 0.0007
[Village: Khambhda |
l42 117 ||Private [[Agriculture || 0.0222 (Hectare )| 0.0222]
43 119 ||Private |Agriculture || 0.0083 (Hectare )| 0.0083]
l44 [[120 ||Private lAgriculture || 0.0198 (Hectare )| 0.0198|
l45 [[121 ||Private [[Agriculture || 0.0069 (Hectare )| 0.0069]
l46 122 ||Private lAgriculture || 0.0181 (Hectare )| 0.0181]
|47 ||123 ||Private ||Agriculture || 0.077 (Hectare )” 0.077|
l48 125 ||Private [[Agriculture || 0.0261 (Hectare )| 0.0261]
149 126 ||Private llAgriculture || 0.0356 (Hectare )| 0.0356)
|50 [[127 ||Private lAgriculture || 0.0226 (Hectare )| 0.0226]
51 [[128 ||Private |Agriculture || 0.0234 (Hectare )| 0.0234]
|52 129 ||Private llAgriculture || 0.002 (Hectare )| 0.002]
53 [[131 ||Private lAgriculture || 0.0199 (Hectare )| 0.0199]
|54 [[132 ||Private |Agriculture || 0.0209 (Hectare )| 0.0209]
55 141 ||Private llAgriculture || 0.0357 (Hectare )| 0.0357
56 212 Government I:;licul e 0.0001 (Hectare ) 0.0001
|57 |l446 ||Private |Agriculture || 0.0478 (Hectare )| 0.0478|
|58 449 ||Private |Agriculture || 0.0961 (Hectare )| 0.0961]
|59 [l450 ||Private lAgriculture || 0.084 (Hectare )| 0.084]
l60 [l451 ||Private |Agriculture || 0.0044 (Hectare )| 0.0044]
|61 ||452 ||Private ||Agriculture || 0.0207 (Hectare )|| 0.0207|
l62 [l453 ||Private lAgriculture || 0.0147 (Hectare )| 0.0147]
l63 |l457 ||Private lAgriculture || 0.0027 (Hectare )| 0.0027|
l64 ll463 ||Private |Agriculture || 0.024 (Hectare )| 0.024|
|Village: Pratappur |
65 308 Government i;ﬁcul e 0.1307 (Hectare ) 0.1307
l66 11309 ||Private |Agriculture || 0.006 (Hectare )| 0.006]
l67 311 ||Private |Agriculture || 0.0047 (Hectare )| 0.0047|
68 327 Government i;ﬁcul wre 0.5418 (Hectare ) 0.5418
l69 1330 ||Private [[Agriculture || 0.0606 (Hectare )| 0.0606]
|Village: Rajsitapur |
170 1631 ||Private lAgriculture || 0.095 (Hectare )| 0.095]
|71 ||1632 ||Private ||Agriculture || 0.28 (Hectare )” 0.28|
172 |l1633 ||Private |Agriculture || 0.0958 (Hectare )| 0.0958|
73 1688 Government I:;‘icul e 0.1537 (Hectare ) 0.1537
74 |[1689 ||Private [[Agriculture || 0.279 (Hectare )| 0.279]
|75 1690 ||Private |lAgriculture || 0.1802 (Hectare )| 0.1802|
|Village: Prathugadh |
76 236 ||Private llAgriculture || 0.004 (Hectare )| 0.004|
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|77 ”237 ||Private “Agriculture || 0.0003 (Hectare )” 0.0003|
|78 ”243 ||Private “Agriculture || 0.624 (Hectare )” 0.624|
79 283 Government i;ﬁcul e 0.002 (Hectare ) 0.002
80 320 ||Private [[Agriculture || 0.0013 (Hectare )| 0.0013]
|Village: Dhrangadhra |
|81 ”452/ P2 ||Private ||Agriculture || 0.1426 (Hectare )“ 0.1426|
| Total|| 4.3443)

[F. No. 06/2019/GJ/ZONE-V/3A]
SHAIKH AMINKHAN, Director

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.  opaxranaTH yaDAVA Catysionedbrsomcaar



		2026-03-10T14:57:37+0530
	GORAKHA NATH YADAVA




